[11 August, 2021]

Status of implementation of recommendations contained in the Fifth Report of the
Department-related Parliamentary Standing Committee on Defence
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MOTION FOR ELECTION TO THE CENTRAL ADVISORY COMMITTEE FOR THE
NATIONAL CADET CORPS
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The question was put and the Motion was adopted.

LEAVE OF ABSENCE

MR. DEPUTY CHAIRMAN: | have to inform Members that a letter has been received
from Shri Subhasish Chakraborty, Member, stating that he would not be able to
attend the 254" Session of Rajya Sabha on medical grounds. He has, therefore,
requested for grant of leave of absence from 19" July to 13" August, 2021 during the
current 254" Session of the Rajya Sabha.

Does he have the permission of the House for remaining absent from 19" July
to 13" August, 2021 during the current 254™ Session of the Rajya Sabha?

(No Hon. Member dissented)

MR. DEPUTY CHAIRMAN: Permission to remain absent is granted.
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